
CENTRAL ADfliNISTRATIVE TRIBUNAL
PRINCIPAL BENCHpNEU DELHI

0. A.No.919/91

Nau Delhi this the 7th day of 3une, 1995.

HON'BLE SHRI S .R. ADIGE, P1EM8ER (A)
HON'BLE Dr. A, UEDAUALLI, PIEMBER (J)

Shri Randhir Singh
S/o Shri Ram Narain
R/o Uill & P.O. Daulatabad
Tehsil & Oistt Gurgaon
(Haryana) .... Applicant

(By Advocate • None )

o
V

tfersus

1, Dy Labour CoitimissionQr
Delhi Admidistrat ion
15, Rajpur Road,
Delhi.

2, The Secretary,
Lanour Department,
Delhi Administration,
15, Rajpur Road,
Delhi. ... Respohdonts

o

(By Advocate » None )
( Deptt. Representative • Shri R.K.

Bharduaj )

ORDER (Oral)
(By Hon'ble Shri S.R. Adige, Plember (A) )

None is present on behalf of the applicant

even on the second call. The departmental represontative

Shri R.K. Bharduaj, Head Clark appeared for the respondents,

It appears that the applicant was absent on the previous

two occasions, also. It eeems that he is not interested in

persuing the case and the O.A. is accordingly dismissed

for default and non-prosseution.

(S.R. Adibe )
Rember (A J

(Dr. A. Uadavalli )
Rember (3)
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